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[Sbri K. S. Chaoda]
area are working partaly or totally

Matter Under Rule
m

texrible hardships, Ssurashtra region
far away from coal-belt..™ etc. ete.

1 shall now read regarding the cement
unit being in crisis. This is what bas
appeared in the Indian Express, Ahmeda-
bed cdntion, dated March 25, 1974:

“Cement Unit in Crisis.

The production of cement at the ACC
factory at Dwarka io Jamnagay dis-
trict bras halted since last 15 days due
to shortage of coal, and the manage-
ment hag laid off nearly 800 workers.

“The factory manager, Mi. S. P.
Chaudhary, told the press on Satvrday
that the workers were laid off in two
batchesy cach batch for six days. One
batch is already om lay-of from
March 18 ull March 24 while the
other baich will be Ilaid off from
March 25. When the first batch will re-
sume its duties.

“The workers are entrusted with non-
productive work like cl-aning while
the normal duly production of about
950 tonnes of cement has totally

stopped.”

In the same ~ay the new Jahangir Mill,
Bhavnagar, as was pointed out by my
hon. friend, Shri Mehta, is also on the
verge of closure due to shortage of coal.
That is why I recquest the Government of
India to take immediate steps to send
adequate quantity of coal to the State of
Gujarat

Regarding shortage of cement, 1 may
paint out that the total demand of cement
in the State of Gujarat per quarter, ue.,
for three months, is 316 lakh tonnes;
- i

there is acute shortage oi
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availability of cement, Therefore, I re-
quost the Government of India to jncrease
the cement quota from 3.16 lakhs toanes
to 6 lakhs tonnes per quarter without fus-
ther delay.

Secondly, the Government of India
should make allocations of cement fac-
tory-wise authomsing th: State Govern-
ment to issue release orders to the fac-
tories within the limits of allocation

MR. SPEAKER. Mr. Bancrjec, I got
your pote. It wifl be conveyed to the
Minister

SHRI S. M. BANERJEE (Kanpur):
To-day or tomorrow the Minister should
make a statement.

MR, SPEAKER:
the Minister.

1 am conveying it to

13.02 hra,

1974.7S—GENE:

RAL DISCUSSION AND GUIARAT

STATE LEGISLATURE (DELEGATION
OF POWERS) BILL—contd.

MR. SPEAKFR: Now, we take up
the further General Discussion of the
Gujarat Budget for the year 1974-75,

Shri Mavalankar, He hss taken
already 13 mrnutes. The time left with
us is 1 hour 20 minutes

SHR1 P. G. MAVALANKAR (Ahme-
dabad): As I was saying yesterday, the
Government of India took this decision
of dissolving the suspended Assembilv of
Gujarat whon it waa too late and when
they had lost all grace. And what is most
improper is that this action of the Gow
ernment was taken throwgh the agonty
of the Governor of the State, Until now
all n{m tcﬂouym‘uig by the Presi-
dentlal Proclamation h‘utf. but, in this
case, the comthitidnal impropriety wns
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thit the Presidest was oot esly not i
formed ecarlier smd  bis  permission
sought, but even Driqr Intimation o him
that the Assembly was going lo be dis-
solved was not done.

1303 s
[Mr. DEPUTY-SPEAKER in the Chgir)

Therefore, 1 sugges; that this was very
wrong and the Governmemt took this
extra-ordipary stép of comtitutional im-
propricty because they wanted to save
ther own face.

Now, 1 do wish to say thay the historic
tnumph of the people of Gujarat 15 un-
doubted. The downfall of a corrupt gov-
eroment and (he dissolution of a crippled
assembly are two umigque achievements
of mdependent India. But the real task
¥ gins only now. The Nav Nirman Sa-
mr1 and movement cannot be coatent at
the stoppage of the dissolition of the As-
wembly Nav Nirman should really now
start and 1 hope in Guijarat the climate
will be created now whercin clean people,
horest people, dedicated people who, hy
spending within the prescribed limits, will
be elected and there will be good, bealthy
and democratic climate in my State. This
is a very difficalt task and a colbwsal task,
but a beginming has to be made and 1 hope
that as an aftermath of this dimolution
this new task will be teken up very soon.

MR DEPUTY SPFAKER- The hon.
Member's time 15 up.

SHRT P. G. MAVALANKAR: Kindly
give me some more minutes. Yesterday,
1 was jmvolved in interruptions of
various kinds. ...

MR. DEPUTY-SPEAKER: Why were
you interrupted?

SHRI P. G. MAVALANKAR: 1 was
interrupted by no less a person than the
Home Minister himeelf.

I do not
over the

MR. DEPUTY-SPEAKER:
May be you jumped

Leg. (Del. of Lpwpers)

SHRI P. G. MAVALANKAR: Yes
Sir. But I will have to jump over the
fence as many times as [ can!

The point is thut the student power in
Gujarat bas bocn established. They have
o taste of it. The excilement is there.
The intoxication is there, but 1 hope thai
the students and the youth will oot be-
bave in such a way thut by their action
now, they will bring any discredit either
to themselves or to our State or to the
country at large.

Ser, 1 am obwviously opposed to all
kiads of violence whether it is violence
Wy the people on the MLAs or by MLAs
on the people.. ..

MR. DEPUTY-SPEAKFR. Are you
speaking on the Budget?

SHRI P. G. MAVALANKAR: Yes,
Sir. Let me now go directly 1o the Bud-
get. My main point is that the Budget is
completely silent almost on all questions
of development of my State, For
example, if you take the Fifth Five Year
Plan, and the total outlay given for Gu-
jarat, you will find that even the allot-
ments pro rata for the first year beginning
next month, that is, the first year of the
Fifth Plan, are very very madequate. [
find that so many problems of Gujarat
including the development of Gandhina-
gar, development of roads and better omt-
lay of capital expenditure—all of them
are gide tracked.

There are a variety of problems like
power ghortage in Gujarat, problems of
an atomic power station in Suurashtra to
be set up there, problems of Kandia
Free Trade Zone, the problem of 5 TV
station in Ahmedabad, the establihment
of a machine tools unit in Bhavnagar—
all these and many others find no place in
the Budget proposals presented by the hon.
Minister.

1 want to suggest that Gujarat is de-
ficit in food. We have more of cash
crops than of lood crops. Therefore, our
food deficit is there and it ic increasing
day by day and year sfter year. In this
context, the problem of Narmada waters
becomes all the more urgent and all the
more important.

Sir, 1 am sorry that even after a period
of two years, no decision has been taken
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(Shri P. G. Mavalankar] '

from the Prime Minister's side
quest the Home Minister and through
him the Prime Minister thit if no deci-
sicn is going 0 cume within one month

or so, let this question go td the trk
bupal. Let it be taken back to the tri-
bunal, This my request. The ex-

is
Chief Minister of Gujarat, Mr. Ghan-
shyambhai Oza wanted ¢his problem
to be settled by the Prime Minister be.
cause he said that it is a national prob-
lem to be settled by a mational leader.
But, Sir, if the national leader has no
time for it, let it go back to the tribwnal.
This is my respectful submission, Sir.

Then, Sir, about Dhuvaran plant, the
R.F.O. is not supplied by the Indian Ofl
Corporation, It is my request thit Gov-
ernment must ask the Indian Oil Corpo-
ration to supply this R.F.O. to Dhuvaran
so that Dhuvaran plant can work effi-
ciently and powercuts are not necessitated.,

I want to say a word about public con-
cerns. I wamt to point out that the
ONGC's recruitment policy is not all
right. Their recruitment is done at
Dehra Dun even in respect of the low-
paid jobs of the scale of Rs. 300 to
Rs, 400 and below. They are done at
Debra Dun. The hon. Home Minister in
an earlier debate during this session and
said with regard to Shiv-sena and other
problems that lower categories of people
will be recruited locally,. Why h‘u the
ONGC not recruited the local people.
1 want to know. There are so many
voung graduates and technmically qualificd
people who are yet to be absorbed and
they should not be demied their legiti-
mate aspirations.

Regarding Petro Chemicals, yon will
be surprised that Mr. J. J. Mehta, Chair-
man and Managing Director of IPCL,

£0, 'I'Imeianooﬂmﬁuimiotmi
ability in the Board of Directors.
M

R. DEPUTY-SPEAKER: Please
in individual pames, We

MARGH 21 1974

vAsc. iy Gnj. Stata
Los. (DeL of Bonersy B 2
: ewlogise or run down jndividupls

SHRI P. G. MAVALANKAR: Bt
Sir, I am not ronning down, actually 1%
am lifting him up......

MR. DEPUTY-SPEAKER: [That,.iy
why I say it cannot be done. . )

SHRI P. G. MAVALANKAR: ~Then,
Sir, T want to say a word about fertiliser,
We bave in Gujarat a fertiliser plant, but
our own people and farmers are denied
an adequate quota. That is because the
Centre has reduced our quota from 70
to 54 per cent. That is to say, our own
mhmnotabletoumuouufem
liser that is produced in Gujarat. In our
State there are 30,000 farmers who
amholdmofthlsmlmt Fertiti-
they should be entitled to
zer also, So, this injustice

gg
%?

f

g
3

I to say sometbiag about yeuth
programmes and vocational education and
guidance. The ex-Governor of Gujarat
State Shri Shriman Narayan. while there
was President’s rule in Gujarat hud got
prepared a perspective plan which has
given out a number of proposals and
recommendations. Why they are mot
being implemented, 1 want 0o know.
‘The whole movement and ravolt this
year in Gujarat started because of
the unrest among the students and so
these programmes should be given the

:

topmost priority. Government should
make enquiries into this and see to it
that more and more of youth welfare

mﬂmuusaretakenup This is my
respectful  submission.

Then Y want to say briefly about coastal
highway on the Bhavnagar Baroda sector.

These bridges were started in 1972 but
they are trying to change the design and
the progress is slowed Jown. The work
is stopped. Why do you do like this and

nn.mr.Gwclmumd& Heme
Minister must look into the charges of
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cormugtion in high places. They shouid
appoint & judigial tritwnal immediately,
and that alene can sooth the feelings of
the injured people. Then, about the police
firings atrocities, 1 would say that

it that
machmery is entirely
becomes clean and efficient sp that the
necessary climate for fresh elections is
created and we can have democratic
clections, whereby clean and efficieny ad-
minstration will prevail and we can
have a new Assembly and we can have
people who are least corruptible if not
completely incorruptible. .

5
g
&
§
-]
&

MR. DEPUTY-SPEAKER: It is the
job of everybody 1o elect cleaner people.

SHRI P, G, MAVALANKAR: T am
glad you agree with me, Sir. Aml we
want cleaner people and sincere people.

MR. DEPUTY-SPEAKER: [ do agree
with you.

SHRI BHALJIBHA] PARMAR
(Dohad): WMr. Deputy-Speaker, Sir,

to-day it is distressing that we are going
to discuss the budget for the State of
Gujarat. We know that there is fall of
the Chimanbbai Ministry which was @
corrupt onme. That was due to his
mismansgement of the admisistration, The
Ministry failed because the people had
no coofidence in the party led by Shri
Chimanbhai.

Now 1 come to the budget. During the
year, the total estimated revemue receipts
are to the tune of Rs. 334.54 crores while
thy cxpenditare to be met from the
revenue atcount Js of the osder of
Rs. 29704 crores; the revenwe sorplos
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1974-75. As this is
year of the Plan, 1 ask the gov-
bow is it possible to achicve its
targets within five years? The budget has
provided for adequate
opportunities to the youths of Gujarat
State. It will thus slow down the pro-
gress of the State, The education impart-
ed to the youths must be job-oriented
This 15 my humble submission o solve
the unemployment problem which is
rising day by day.

I now come to the eronomic well being
of the State. 1 suggest for the people
of the State of Gujarat, animal hos-
bandry, dairy development, fishery and
forest must be sufficiently developed.
We know that nowadays forests are
speedily vanishing away. There is great
scarcity of timber, wood and firewood ic
the rural areas inhabited by the adivasis.
In the State of Gujarat for the dairy
development, milk producers’ coopera-
tive societies must be formed and orga-
nised on the lines of Kaira District co-
operative  societies so that the peovie
get  subsidiary occupations. For iastance,
in the districts of Banaskanta, Panch
Mahal, Broach and Sabarkanthy etc,
such societies must Le organised so that
the people can have subsidiary occupa-
tions. In the tribal arcas the scheduled
tribes are suffering from miseries due
to poverty. It is a genmeral phenomenon
that in every third year, there are scar-
city conditions in the Kutch District. In
every sccond year, in other districts,
scarcity conditions arise due Lo drought
untimely raing or no rains. So, i
State of Gujsrat requires an amount of
Rs., 225 lakbhs during the current yeam
Rs. 1,359 lakhs during the financial
197478  as per the recont survey
by the Central Study Team, which
Gujarat  recently.

g
¢
i

b
|
:
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{Stri Baliibhai Parmar]
works in the State. In  Gujarat  State,
the people are in great dstrems. They
have no purchasing power and they are
dus belpless. Thoy have no means o

be supplied foodgrains through the fair
price shops.
The lhigh rising prices of essential

commodities of daily comsumption must
be brought down with a firm hand, other-
wise it will be difficult for the poor
people to survive. For really serving the
food problem in the State of Gujarat
and the country the award on Narmada
project must not be delayed by our hon.
Prime Minister, Smt. Indira Gandhi.
This is a much delayed and oft repeated
question which is being pursued in Par-
Lament ang outside by the people of
Gujarat. To delay it is to d=ny food to
the enormously growing population of
I think the sighs of the poor
and miserable people of Gujarat were not
heeded by the ex-Oujarat Ministry head-
by Shri Chimanbhai Patel and hence
was downfall of the Ministry and
party in power. So, they must be
careful and cautious.

At present there is npower, fertiliser
and food shortage in Gujarat. For this
the required remedics showld be sought
by Government at sn earfy date. To
remedy food shortage for the current
year in the State at least 120 thousand
tonnes of monthly quota of foodgrnins
must be supplied by Government regular-
Iv. 1 hope the Central Government
would give serious thought t» my varjous
suggestions and spare no stone unturned
to improve the situation in Gujarat I
would like to <ce QGujarat prosperous,
beartiftl and an ideal one in every res-
pect in our whdle comtry. May God
bless wus afl to carry on the Governinent
smoothly and democrgtidafty.

Rg2

Gen, Disc. & 'CGuj. Stuse
Lep. (Del. of Powers) Bili

SHRI A, K. M, SHACUE (Baeishat):
Mr. Deputy-Speaker, Sir, 4 rise to suppost
the budget propossls for Gujerat.

The direct result of this long agiiation
is that we had to exempt students from
appearing in the examinations and now
we¢ have come to a sitwetion where stu-
dents should be prometed without exami-
nations. I feel, perbaps, there was oo
alternative to it but all this is a very bad
precedent. As you have seen the agila-
tion in Gujarat bas besn carried to other
States in the country amd this precedent
is bound to be cartied to other universi-
ties and colleges of India. 1f it entcrs in
the mindy of the students today that if
they go for agitation, afterwards they can
use that agitation ns an excuse for exa-
minations, that will be a very bad pre-
cedent for the studant community in the
country. So, wo ought to have realised
this. As you know, the Opposition par-
ties in India are paupers. They do not
have base anywhers. Therefore, they
have been utilising the studem commu-
nity to serve their own political ends.
You will be surprised to learn that an
important political party like thy Com-
munist Party of Indi\ raised the demand
in the West Bengal Assembly when 1
was Member of that Assembly in 1961
that the university authorities must de-
clare to pass 78 per cent of the students
irrespective of their merits. Whether
they are capable of paming the exami-
nation or not the wniversity anuthorities
will have to make them pass the exami-
nation because their parents have spent
money on them.

MR. DEPUTY-SPEAKER: What is
the budget provision for this particular
item in the Gujarat budget?

SHRI A, K. M. ISHAQUE:
giving a smile.

MR. DEPUTY SPEAKER: Not only
that. You go off the mark. You provoke
other people and then comfusion comes
n.

T am just

SHRI A. K. M. TSHAQUE: 1 am not
at 40 proviking. We shail be prunting
mbney to Gujarat. .
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MR. DEPUTY-SPEAKER: Not by
going to West Bengal and to the Com-
munis¢ Party and students. He is not go-
ing to grant money fo Gujarat on
account of these reasons.

SHRI A. K. M. ISHAQUE: Education
is one of them.
MR. DEPUTY-SPEAKER: Then, let

thim confine himself to education in
fGujarat.
SHRI A. K. M. ISHAQUE: 1 bhave

only cited an example to make my point
lear.

SHRI NOORUL HUDA  (Cachar):
[False statement,
SHRI A. K. M. ISHAQUE:- It is not

'a false statement.
all authority.
that time.

1 am saying it with
I was a Member there at

SHRI NOORUL HUDA: What hap-
pened in 1961? Let him not make a
false statement. Let him bring the re-
cords with him,

SHRI A. K. M. ISHAQUE: Sir, you
may tell him that false statement is not a
parliamentary  2xpression.

We had the resolution of that Mouse
under pressure. When we had a legiti-
mate forum to take decisions, we dis-
solved the House under pressure. Even
though we had a forum, we took the
decision on the streets, Immediately his
tactics has been carried from Gujarag to
Bihar. I do not know  whether this
trouble would again he carried from
Bihar to some other State. As you know,
there is a big role of big money in this
country and they are trving to play their
role in politics also. The Presidential
election is to take place in August, 1974
and all eyes are set on that.

MR. DEPUTY-SPEAKER: But Guja-

rat may not have the right tn vote at that
election.

SHRI A. K. M. ISHAQUE: I could
not follow what you had said. The imme-
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diate result of dissolving this House ka3
been that the agitation has been carried
from Gujarat to other States in the
country, and the political parties of India
have already declared that they will go
on agitating and asking the people to
agitate throughout India.

SHRI P. M. MEHTA
Even at the Centre.

(Bhavnagar):

SHRI A_K. MTISHAQUE: Yes, even
at the Centre. -Thevefore, while support-
ing the budget, I request the Government
to see this point and see that there is a
firm stand and there is no submission to
pressures. ’

MR. DEPUTY-SPEAKER: 'That is a
good point qn which to conclude.
P

SHRI A. K. M, ISHAQUL. The sta-
dents’ agitation being what it is now-
adays, T suggest that the pattern of educa-
tion in Gujarat or for that matter in any
State be changed. In a system that pre-
vails now, one passes an examination after
a few years and one does not know what
to do in this country. The result is that
the number of unemployed people is in-
creasing in this couniry. Therefore, [
would plead with the Government to
introduce a system of job-oriented edu-
cation in the countrv, a profession-
oriented education and to examine again

whether we can introduce the basic
training system in the country.
MR. DEPUTY-SPEAKER: That

should begin with Gujarat now.

SHRI A. K. M. !ISHAQUE: Yes, Sir.
The moment we can do this, and the
moment we can infuse in the minds of
the students that they have got security
of life, after passing the

cxamination
they would avoid this agitational
approach. At present, unfortunately,
their frame of mind is such that who-

ever wants to provide them can provoke
them, because they do not have any cer-
tainty or security of service immediately
after they pass the examination.

With these words, I support the Guja-
rat budget, and I bope that Government
will take a firm stand on all these issues,
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THE MINISTER OF STATE IN THE  However, T will lirst confié mysif 1o
MENISTRY,.OF FINANCE (SHR] K. R. budget provisions, Though they have
been discussed Ta detall, I wili

GANBRH), Wilh the directional advice
which you gave to the hon. member, 1
ax abaaluiely safus quo budget. It is a
you would have obsarved, yesterday and
today, partly today and mostly yester-
da¥,athe whole Gujarat debate centred
round the very extraordinary events m
Gujarat and very little comments have
been made on the budget proposals  ex-
cept general remarks,

SHRI P. M. MEHTA: Therec is not
much to speak about the budget. It is
an absolutely starus quo budget. It is a
bureaucratic budget. How can we hold
the bureaucrats respomsible for prepar-
ing this budget? At least you must come
forward and give 2 suitable budget so that
the progress and development of Gujarat
may be carried on in 1974-75,

SHRI K. R GANESH: Sinoe the bon.
member had no opportnnity to speak, I
think these obseivations of his may be
taken as his speech, his cuntribution to
the debate.

¥ am ratber pained to hear about status
guo from the hom. member because,
after all, there are certain political reals-
Im You do not get out of those reali-

Bes.

SHRI P. M. MEHTA: You wanted
to get out; but you could not.

SHRI K. R. GANESH: I am not pre-
pared to learn about status quo from the
hon. member. He may discuss it with
other parties. That 15 a separate maiter
{Interruptions). Let me ot least have the
right to have my say, I hope that i
Bot a new Nav Nirman method.

I was just saymng toat since the budget

priority and account for 37,78 per cent
of the total Plan oatlay; the Power sector
accounts for 30.69 per cent; Industry,
Mining, Transport and Communications
12,13 per cent; Social Services 18.33 per
cent. There is a provision of Re. 3180
crores for drought-prone arcas program-
mes, 50 per cent of which will be met
by the Government of Indfa. The bud-
get provides for an expenditure of Rs
125 crores for procurement and supply
of foodgrains.

As the House is aware, the food situ-
stion in the State has not been very satis-
factory; it has been rather bad. 1 am in-
formed that it is showing some sign of
improvement and this allocation will go
a long way in mesting the 1mmediate food
requirements.

As far as Power is concerned, the
jnstalled capacity which was 315 MW ow
1st May 1960 is likely to be increased to
1142 MW by the end of the Fourth Plan
period. The number of villages to be
electrified which was only 537 will have
increased to 56%7. The important gese-
rating schemes in progress are the Ukai
Power Thermal Station, the Ukai Hydro
Blectric Project and the Gundhinager
Thermal Power Station. A substantial
provision of Rs, 44 crores has been made
for 1974-75. This is the general feature
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cstbmate for 199374 wms Rs. 4236
crores and the revised csumaty was
Rs. 4611 crores. Fuor 197475, it s
Rs. 6007 crores, While the provision of
Rs. 60.07 crores for 197475 miay be &
litle less tham the actuuls of 1972.73, ms
far as the budget provision for 197273
and 1973-T4 is converned, the provision
for 1974-75 is substantially higher.

1 um informed that 1972-73, was a
year n which the Government of India
guve accclerated aseistance ouimde the
Plan for speeding up wajor irrigation pro-
jects and for the emergency agricultural
production progamme like the installh-
ton of engines und pumps, etc. There-
fore, this allocation was a littic mare.

As far as the firt yeu of the ifth
Plan 1s concerned, I am informeu that
the total fifth Plan outlay, fixed 1n con-
sultation with the Planning Commission,
19 Rs 1,053 crores, and the first year
outlay is one-fifth of this amount, ana
the expenditure will be rising from year
to year A total cutlay of Ra, 143 crores
i 1974-75 has been fixed for the State
Government in consultation with the
Planmng Commustsion and  this matter
will also be discussed in the NDC.

SHRI P. G. MAVALANKAR: Does .t
include some of the itrms which were in
the fourth Plan in the non-Plan eapen-
diture, which have now been transferred
into Plan expenditure? For example, the
construction of Government housing pro-
ject, police housing colopies and so on?
They had been included in the fourth
Plan in the pon-Plan expenditure and
they are mow incloded in the fifth Plan
as plan expenditure! This is how the
figure for the resources has been inflated
artifically. |

w0

which the State Governmest has in view
and they will be discumed in the NBC,
these are approved, they will

Leg. (Del. df Fowers) Bl

I am informed that the Central Govern-
taken 3 very Iiberal  view,
due to Gujarat,

goes and on the bamy of its report, 2

Something was mentioned here about
the® Gandhinagar camtal project alvw, I
am given to understand tha; the Gandhi-
nagar capital project 15 divided imto two
phases. The first phase is esumated to
cost Rs. 2954 crores, and the second
phase is esumated to cosg Rs. 1623
crores. At present, works are taken up
under the first phase only. An amount
of Rs 2796 crores would have been
spent in the first phase programme up tor
the end of March, 1974, About 6,221
different types of residentie] quarters and
other buildings in that complex have al-
ready been completed Facility of roads
in the Gandhinagar township. drainage
and water-supply (acilittes and street
lights have been dJeveloped. A provision
of Rs. 98 lakhs has been made for the
capital project for 1974-75.

As far as education is concernsd,—to-
which also reference was made by some
hon. Members—a substantial provivon
has been made by the Siate Government
for education in the aonual budgets. Amr
amount of about Rs. o) crores would be
expended on education duung 19737+
against the actual expenditure of Rs 5%
crores in 197273 A provision of
Rs. 68 crores has also been made for
education in the mext year's budgel
cstimates.

With reference to  compensation to
those who ched during the disturbances I
am informed that the Government of
Gujarat had issued orders to give s
5,000 per person killed and Re. 2,506
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[Shri K. R. Ganesh] vocational guidence sad youth pro-
srammer?

per persom seriously injursd as a resul
of the disturbances and police i
The atomic power station is undor the
consideration of the Government of
Indian; the technical committee has given
its report to the Government of india.
As regards Narmada, it is a major issue
which, the hon. Muembers are aware i
awaiting a decision ut the highest level. ..
{Interruptions) T am not in a position to
give an assurance The hon. Home Min-
ister is sitting here and admunistratively
he looks after the entire territory of
Gujarat and he has heard What the hon
‘Members had to say on this matter. .
(Interruptions).

SHRI P. M. MEHTA. It is with the
hon Prime Minister and it is beyond
your competence to give a reply with-
out consulting her.

SHRI K R. GANESH- 1 said that n
was awaiting a decision. 1 cannot speak
on behalf of the Prime Minster in this
matter. When this maticr was rased in
the course of the Jebate, I have to reply
and T said on behalf of the Gevernmem
and also oa behalf of the Prime Minms
ter who is the head of the Government
that it was awaiting a decition. I am
not in a position to sey more abowut
‘Narmada.

The Gujarat Agricutoral University, {
am told, is conducting a good deal of
research both for cofton and groundnut
with the help of the TCAR. The techni-
cal commitiee appointed by the Trans
port Ministry has submitted a report re-
cently on the suitability of some sites to
the Government of India. 1 am referring
to the site for ship building yard. Hazira
in Surat District of Gujarat is one site
investigated by this committee, The re-
port is engaging the attention of the
Government of India.

These are some of the points which
the hon. Members bave raised about the
badget prowisions for Gujarat.

SHRI F. G. MAVALANKAR: How
much are yott going to set apart for

SHRI K. R. GANEBSH: It is a spe
cific question and I shall inform the honm.
Member after gotting that informuation.

SHRI P. M. MEHTA- There is no
provision for a furiter rise in the dear-
ness allowance to the employees of Guja-
rat and there is also no provision for the
implementation of the Second Pay Com-
mission’s recommendations when it sub-
mits recommendations. You have not
provided a single rupee for the imple

mentation of the Second Pay Commis
sion recommendation.
SHRI K. R GANESH: All inescapa-

ble expenditure which the State Govern-
ment will bave to imcur will be provided
for either in the revised estimates or ia
supplementary demands for grants,
These are normal things which happen
in the Central Budget also

Having said this, would you pazrmit
me to go into some larger questions that
had been raised. Having sat for four
hours listening to the speeches made |
nnot resist this tempetation. The reac-
tion to Gujarat events differ from person
to person. I wang to highlight two
which were interesting —that of
Shri Bhogendra Jha of the CPI and Shri
D. D. Desai who belongs to our party.
I am not talking avout thc speech of
Shri Mavilankar who, as an independent
Member, spoke passionately about Guja-
rat this time also. 1 was saying that

everybody was seeing the Gujarat events

£

2

_blackmarkeeters, a struggle for land re-

]
;
§

mst explotation of Harijavs
The speech of Shri D. D. Desai was
somewhat different and I am suve it
would be given due consideration at the

of the hon. Homé Miuister. His
whole speech indicated that Gujarat was
rom a sease of disérimination,
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problems.
Gujarat have got to be fully utilised.
But, Sir, in the totality of the position

say that Gujarat is a backward State. I

are there, all the problems of Gujarat
have been solved. This is not my con-
tention. But, we should compare the
position in Gujarat with other backward
areas in various paris of the country, like
Eastern UP, Bihar, Orivsa and other
backward States. One has to view the
progress of the State, in the totality of
the situation in other parts of the coun-
tcy From that angle, we will not be
able to say that Gujarat suffers trom
a sense of discrimination.

They have goy various problems, sen-
timental and other problems Many
statements have bheen made on the Guia-
tat situation. T think the hon  Home
Minister will go into this Much has
been said about the students in Gujarat.
The students are in ferment. 1 know
this may not be completely within the
ambit of the discussion. But, various
things have been mentioned. The fer-
ment takes various forms. While speak-
ing about the students in Gujarat, Shri
Priya Ranjan Das Munshi made a very
passionate speech. 1 am mentioning his
name because he is also a product of a
particular upsurge that was there in
some parts of the country, a particular
student upsurge. That upsurge has its
positive aspecy as  well as its negative
aspect. This also was part of an up-
surge. But, it will not l¢ possible to
characterise this ferm:ut that has taken
place in a particuisr form. Of course,
students are in fermeny and it takes vari-
ous forms. Ths student ferment in
‘Gujarat was in a differeat form  But,
the poitt is this, * Those who are inte-

Leg. (Del. of Powers) Biil.

Sir, I will conclude by raising one
question. If we sanction some of the
négative aspects of the siuation in Guija-
rt,—I put it very positively-— or other
movements that have teken place in our
political life, then, a very big questipn
witl arise: How fur we should go and
where is the dividing line? If parlia-
rhentary democracy which Indmn has got
and about which we are proud, is to
serve as an instrument of social change,
If our parlamentary democracy is not
a status-quo democracy, but, u living de-
mocracy, if our parliamentary democracy
has been able to solve the various pro-
blems that have come np in our country,
the question of borders, the question of
the reorganisation of States, thc question
of linguistic States, the problems of the
workers. Central Government employees
etc and various other problems—and it
has been able to =volve its own method
and way of solving these problems, thea
it is necessary to preserve these demo-
cratic institytions that we have develop-
ed. If you sanction something in one
part of the country, are you in a pou-
tion to sanction the same in other parts
of the country? I am raising a very
important question. If parliamentary in-
stitutions or parliamzntary forms of Go-
vernment, are to be subverted by some
other form, then, where is the dividing
line? How can you ask the tiller not to
take back the land from the Jandiord?
How can you stop him from doing that?
My only appeal is, =ince the problems of
the country are so vast and so complex,
those who  believe that parliamentary
democracy is an  instrument of social
change, should sce to it that it is
preserved.

Sir, I have taken a lot of time With
these words, I commend this Budget, for
acceptance by this Houss

THE MINISTER OF HOME AF-
FAIRS (SHRI UMA SHANKAR DIK-
SHIT): Sir, my colleague. Shri Ganesh,
has dealt with the questwns rased in
conpection with the budget. I heve
risen to explain brisfly the reason for
which the Bill to coofer cn the Pres-
dent the powers of the Legislature’ of the
Stauotﬂuimromlkahmhw}m



1 have repeatedly said in this House
and in Rajya Sabha that it was not the
Government's stand that there wus any
basic principle or policy involved in the

quuuonoldinolvmsthe Assembly or
any semse of prestige falee or real. _lt.
of when to do it

Some hon, members
to find fault with the decision about the

. PP ik the
timing of the decision. 1 thin!
mﬁ:l-mularwewiathnanhws!l
that ends well

Shri Mavalankar tried to drive Iu:ﬂw
that we were tuking some

:.mwm ble op obstinate or prestige
viewo!ihamlﬁonnndwewercfme'd
to give up thay stand. 1 submit thut this
illnunkindviewdtbelimationmd
pot whelly justified by the circumstances
hesitua-

of the case- 1 have no
;;nhi?nkhl the House into confidence
i the considerations nt;:t
weighed th the Government of 1 N
n I was able to make our

if
: doh::t :l::: . My main stand
members of &
forced
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we should take that decision.

Then there was also the question of
the students. Though the studens had
come here, unfortunately, their position
could not be properly conveyed op re-
presented, They did have meetings with
one of the members of ti'c Cabinct here
and a draf; was also prepared. Then, at
some stage, I do not know for what rea-
son, there was some <bv ge, ‘ihey were
here for a number of days. Tney had
come here to mzet the Piic Minister
to represent their viewpoint and thea
go back. Unfortuniily, by thay time
quite a bit of time had pasied. Thee
people then, thcy were w0 advised per-
haps or hecause the young people zouvld
not stand this positiua of frustration too
long, courted arrest anad they went 1o
jail. Before they had gonme to jail, they
had taken the stand and they had male
it clear that thcy were willing to take
a very comstrctive role and thag ttey

ieved in *he bona fides of the Central
Governmeat and the leadership of the
country. They had given a draft before
they went to jafl ani aho after they
weng to the jail,

SHRI P. 3. MAVALANKAR: Wa it
their own draft?

SHRI UMA SHANKAR DEKSHIT:
They had given the dralt 1 challenge say
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They wnt word t5 the Prime Mynigers
house, ths Primc Misister's Secrotaray,
more than once that they wantéd o see
the Prime Minkter.

SHRI P. M. MEHTA: The kind of sta-
tement that the Homs Minister is making
wifl agsin agitate the minds of the people
snd the students and youth of Guarat,
becausy it s sbsolutely wrong. Aetually,
the students were betrayed.

SHRI UMA SHANKAR DIKSHIT: It
is this kind of statement which will again
create bitterness, which is now on the de-
cloe,

SHRI P, M. MEHTA: 1 would request
him not to kindly say things which will
agitate the minds of the students which
will result in trouble,

SHRI UMA SHANKAR DIKSHIT: This
advice should be given to Swri Mavalan-
kar, who has contradicted certain incon-
trovertible facts...... (Interruptions) He
should not go on making tis rusning
commentaray, He has madae certain
points. When [ am stating the facts he
has to listen.

I saw that draft of the students. Then
a word came to me that the siudenis want-
ed to come and meet me. Iasked the fail
authorities to allow them to come and
¢ me. They came, It was a long dis-
tance and by the time they came it was
more than about 11.30 p.m. Then they
wanted to see the Prime Minister.
Naturally it was not possible to meet
the Prime Minister at that time at 11.15
or 1130 p.m. So, it was suggested that
they may instéad mention in their state-
mqamymm;mnm.
The boys did oot like it. Then, at the
end, T told the boyy that it was too late,

Leg. ( : )
that they #» back and because
the point was about the words m the

for them to meet the Prime Minister
the next day. This is what they did.
They sent word to us that they wanted
to meet the Prime Minister. Finally,
the Prime Minigter appointed a time.
They want 8nd met the Prime Minister
in a scparate room. There was discus-
sion by these boys with the Prime
Minister for a quarter or half an hour.
I was also present towands the end of
this exercise. In her presence, four of
them signed—I saw them signing. Now
for anybody to say that they were mis-
led or that they did mot know theiy
own miods or their integrity or their
intellectual honefty could be doubted
or that they were misguided by anyone
or pressed by anyone to act in that way
is unfair to the boys. The boys did it
of their own accord. Nothing that can
be pointed out can affect the factual
position of the statement I am meking.
I do not want lo create any argument
or any controversy. Them hon. Member
did his best to persuade the boys not to
take the stand which they had already
intimated to us. (Interruptions) 1 do
not want to prolong the argument. 1
have stated the facts as I know them.

Then, instead of making amy general
remarks, I shatl refer to the main points
which the hon. Members made. The
hon. Member, Shri Bbattacharyya be-
longing to the CP.M. Party and the
hon. Member, Shri Bhogeadra Jha.
made certain points which are some-
what similar. I shal deal with them
together. Sbri  Bhattacharyya laid
stress on the need for checking hoardiog
ponishing boarders and, with the im-
provement of procurement arrangement,
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[Shri Uma Shankar Dikehit]

for introduciag a better distribution
systom. He aleo referred 1o the fcclings
the students and said that their sesti-
ments should be understood and thelr
energies shoudd be utifised for the pro.

-3

rcised on the mill
this kind of cloth
demand in sufficient

oumber of raids
carried out was 2500; the quantity of
groundnut seized was 75,000 quintaly; the
quuntity of foodgrains seized was about
2400 quintals; the light diesel oil seized
was 520,700 litres, etc. There are other
figures in which I do not want to go. It
is not carrect to say that effort has not
raids
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Gujarat.  You will
Administratlve Service,

compared to the other parts of the
country. A Yyoung, progressive dynamic
Gpjarati wants to engage himself in some
productive activity, in industry, in com-
merce, in trade. And we find very often
that this is also a quality set by the people
of Punjab. Very often they first work as
assistants then as partners and then they
put up their own separate establishments,
both for production and for trade or
commerce. If we want to remove unem-
ployment in Gujarat, we must follow 4
pattern different from what is followed
in most other parts of the country.
There. we have to lay special stress and
make special efforts to provide a large
number of medium and small industries.
Not even ‘medium  industries becamse [
draw a distinction between amall and
cottage industries em one tide and
medium and big industries on the other.
Gujarat is one place where it has hap-
pened, that is, in Seurashtra, all the three
industrial estates succeeded very well.
Industrial estates have not succeeded 30
well in any other part of the country.
What is needed in Gujarat is to promofe
and give filip to this sort of activity, and
this is the attitude and policy of the Gov-
ermnment of India, T want to give this
‘sssurance to the Howm: that we wouls
like to go in that direction so that more
employment,  productive employment,
employment that will suit the genivs of
the people, i provided.



the Home Ministry—and I will take up
the matter and give him satisfaction. But
what T was saying wag this: we bave to
consider the requirements of the State
and try to meet them, We have got a
policy in this matier and we propose to
follow it vigorously and sincerely.

My friend, Mr. Bhogendra Jha, has
said:

‘e W W wlf § qvrer w
rifrfefa ¥ wawg wa €Y wvar £

I ¢ntircly agree with him. There is
nothing for anybody to lose hope or to
be disappoipted over the situation. The
people of Gujarat bave passed throwgh
difficult times. We have shared in their
distress, and we shall share the common
and conceried cffort and exercise that
the people of Gnjarat are going to make
to remove the obstacles to progress, the
bitterness of the past, and to take
measures which will soothe the feelings
of the people...

SHRI K S CHAVDA: Unless you
reduce the prices, feelings will not be
swoothed. The Goverament itself has just
reoently raised the issue price of coarse

grains, May I quote from ...

SHR1 UMA SHANKAR DIKSHIT:
He need not guote. 1f the hon Member
belicves that by an order of the Qovern-
ment. ..
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. 5. CHAVDA: What should
1 say, Sir, because he does not know this
I am quoting from a reply given
the Food Minister himself on the
fiocor of the Hous...

SHRI UMA SHANKAR DIKSHI1:
I do not dispute the fact.

SHRI K. S CHAVDA: The Minister
does not know the facts. That is the
point. T am mot giving my figures....

SHRI UMA SHANKAR DIKSHIT:
Let the hon Member not interrupt me.
He has spoken such g large number of
umes, both as interruptions and as &

SHRI K S CHAVDA: If the Minister
s Rot rcady to reply, let him say so

SHRI UMA SHANKAR DISKHIT: T

am ready to reply You tn o  uader-
stand.

SHRI K. S. CHAVDA* Thit s why [
say that you please reply to this point—
what steps have you taken to bring down
the prices? The whole agitatin wa
against the price-ri<e

MR. DEPUTY-SPEAKER: You are
repeating the same thing

SHRI K. S CHAVDA: May I oring
to your notice...

SHR1 UMA SHANKAR DIKSHIT: T
was saying that tie prices of all the
inputs so far as agriculture is concerned
have risen tremendously. If you want to-
use fertiliser, if you want to have tmore
water cither through canal which i
difhcult or from tube wells, the cost of
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{Shri Uma Shankar Dikshit] " should be settipd in, the straets And Ahout
sl the inputs has gome up tremendosly his own Party, be says, Wp acp not com-
and they go on riting ang in this sitay-  Plelely free blame, wo are ot io-
tion if amy hop Member thinks that the Mnmm,adndﬂwﬁ-
agriculturist should not be given a higher heavens gnd we are ‘like  anybodycise’
price, he is very much mistaken. Nobody Now, in fhis context, I must add that
w this country will suppest the proposi-  Shri Jaganmatha Rao Joshi is a very re-
tion that you should not increase the spomsible Member of this Howse and he
prices because the prices of agricultyzal  represents his Party very well. For him
mnputy have gone up. This is a maiter fo say that the Janata says thay these
m which we cam bave g disagreement matters have ‘10"be séttled in the strects,
-with him. -~ !Mhehho{ﬁh'uh{mel!or to
' om Party. I think he got excited in the

SHRI K. S. CHAVADA The whole he stated
agitation was with rezard to incrsase in m :fnhh reply and bas ]

‘prices.

SHRI UMA SHANKAR DIKSHIT-
To think that simply by an order of the
Government the prices could be reduced,
the hon Member is very much in the
wrong. THis is not the way to do things
<0 far as prices are concerned ‘The
proper and the only way is to increase
1be production both in the field and in
1he factory by which the prices can be
stabilised. Prices cannot be suddenly
‘brought down in the manner the bhon.
‘Member thinks that they can be brought
down. ..

SHRI K. S CHAVDA* How many
times you take money from these
times you take money from these
people?

SHRI UMA SHANKAR DIKSHIT:
‘Now. Shri Jagannath Rao Joshi has said
somethings which other hon. Members
also said and with a large part of his
speech T found myself in  agreement,
especially where he sald that Gujarat
needed a healing touch. Some such things
he said. But, I do not know, for what
reason he warmed up and he said at the
<nd.

' BGT EART GTET R BT AiEwIL
Aafiimaghdfe gn avw
qrgwEsr g fefls afrd, o™
gwe € afy sl & 1"
“These are his words, These words mean

1hat the Jante told bim or he has uoder-
stood the Janig to say that these matiers

take lessons from Oujarat. He
democracy must be protecred, eic. I am
in agreement with what Mr. Krishnin
says But T do want to say this We
have taken lesson from what happened In
Gujarat., All sections of the House and
all the political and other represeata-
tives in the country, intellectoals and
others, have to take a lesson from the
recent history of Gujarat 1Tt is a lesson
which is unforgettable; nobody with any

according to one's conscience

Then, about Miss Maniben Patel, 1
wish to say this. I have very great res
pect for the lady and 1 regard her father

2
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articles, of achieving greater and greater
self-reliance, increasing production and
also improving the distribution as well.
She mentioned the question of corrup-
tion and other hon. Members also have
referred to it. If the same question s
asked repeatedly I have to give the same

answer. The position is this. If specific
allegation is made, you communicate
‘to us,

SHRI K. S. CHAVDA: What do you
do? We have given in writing to the
Prime Minister on the 17th of January
that 25 lakhs were taken by your party
for election fund.

SHRI UMA SHANKAR DIKSHIT:
This is not an allegation which can be
enguired into.

SHRI K. S. CHAVDA: If it is not apn
allegation should it not be taken as a
fact?

SHRI UMA SHANKAR DiKSHIT:
Unless it is stated that a particular per
son conmected with a particular party
has done this or that how can it be en-
quired? One former Minister of Guja-
rat....

AN HON. MEMBER:
Patel,

Chimanbhai

SHR1 UMA SHANKAR DIiKSHIT:
No.—has sent me a cutiing from a
Gujarat newspaper. In that cutting
one of the student leaders Mr. Mankad
is reported to have said that Dr. Amul
Desai stole a file, and before he submit-
ted his resignation, delivered the file to
the Governor. Now, Sir, what happened
was this. Immediately 1 wrote back to
him and I also asked the Gujatat _Go-
vernment to tell us about it. But in an-
other cuiting which T received subse-
quently, it is stated that all this refers to
public works project. The allegation
was that a much larger amount was
sanctioned, and a contract was signed
and sealed and delivered than what was
originally estimated for. First I thought
that possibly the estimates might have
increased or something wrong might have
happened.
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But, what I have learnt from the cut-
tings and other source information is that
actually no decision was taken; no con-
tract was made. What Dr. Amul Desai
probably referred to was to some earlier
discussion between him and some other
people. If we are given such instances,
the hon. Members will appreciate our
difficulty that we cannot take action un-
less there is something definite said by
some responsible person about it.

SHRI P. G. MAVALANKAR: About

corruption, everything has come out.

SHRI UMA SHANKAR DIKSHIT: 1
have received the cutting. But,  Shri
Mavalankar knows more about it

SHRI P. G. MAVALANKAR: Dr.
Amul Desai has sent a communication to
all.

SHRI UMA SHANKAR DIKSHIT: IE
the hon. Member, Shri Mavalankar s2nts
that statement, I shall get it examined.

Prof, Madhu Dandavate says that he
supports what the students have done.
1 have said once before that in their
idealism it is natural foer students to try
to improve the conditions in Gujarat
both in moral and physical terms by
their action. I am not finding fault with
anybody for this approach to the pro-
blems. But he says that the boys were
following the examples set by Mahatma
Gandhi in Bardoli and Dandi. What
Gandhiji did in Bardoli or by Dandi
March represents something unique in
his method of non-violent struggle for the
freedom of the country. They were en-
tirely different from what has been done
by the students in Gujarat.

Shri Mavalankar is a witness to the tact
that he himself was the leader of a party
of the students.

SHRI P. G. MAVALANKAR: I am
sorry the Home Minister is pot stating
the correct position, I was not a leader

of any party.

SHRI UMA SHANKAR DIKSHIT:
He made a statement on this.
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SHR1 P. G. MAVALANKAR: I must
clarify the matter now itself, since he has
mentioned my name. Let me clarify at
least one hing that I was not a leader of
any party. All that I did was that I rush-
ed back from Madras and I met the
students twive on the 10th and on the
15th Januury and I told them that they
must carry on their agitation on a4 non-
party and non-violent basis.

SHR1 UMA SHANKAR DIKSHIT:
I do not dispute what he says. What 1
vant to bring to the notice of the House
with all 1espects is this I have read in
newspaper repoits that he made a state-
ment saying that he disagicedl vith  the
students because they did not nccept his
advice for following the non-vinlent
method. 1 am doing so for the benefit
of the hon. Membher—he may call it a
benefit or mot—and my hon. friend Piof.
Davdavale who  mentioned MWahatma
Gandhi —the gieat man who did some-
thing which is unique in history, How
can you compare the students with him
when they were not expected to follow the
Gandhian method or Gandhian  princi-
ples? (Interrueptions).

SHRI PILOO MODY (Godhra): What
nobody could do in these 26 years the
bovs did it in two months, namely, to
bring down the Governimnent?

SHRI UMA SHANKAR DIKSHIT:
There the Government has changed
several times, The contribution made
by Shri Piloo Mody is ncgligible

SHRI PILOO MODY: 1 fully
with it.

agree

SHRI UMA SHANKAR DIKSHIT: 1
am sorry to take more time. Sir, Shri
Dandavate quoted Lenin. But he quoted
him out of context. He made references
which are completely irrelevant. We
expected much better from him. We
bold him high for his intellectual achieve-
ment. This is not the stuff that he should
give vs. He quoted Lenin's remark
that the Russian army voted with its
feat when the army men deserted the
Czar, Now, the question is where was

MARCH 26, 1974
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election in Lenin's time? Where was
the multipany system in Russia? During
Czar's time, where was democracy?
And then if the Army went over how
did they vote? For whom did they vote?
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Theie is no parallel between the two
situations,
SHRI P. G. MAVALANKAR: Why

was the President not informed eorlier?

SHRI UMA SHANKAR  DIKSHIT:
This is a malter between the Council of
Ministers, the Prime Minister and the
Presilent  These details are mnever  dis-
cussed in the House This is the tradition
of this Housc and I have suid that the
views of the Piesident had been known
to the Prime Minister. (Tnierruptions)

SHRI P. M. MEHTA: The uestion
i, whether you had informed the Presi-
dent in time that you are going to dis-
solve the Guinrat Assembly?

SHRI UMA SHANKAR DIKSHIT: I
have alrcady said these deatils arc not
discussed in the House. We have never
done it

SIIRT P. G MAVALANKAR: Mr
Deputy Speaker, Sir, are you satisfied?

SHRT UMA SHANKAR DIKSHIT:
There is no constitutional infirmity be-
cause at the time the President took over
the powers of the Governor he issucd a
scpmote order passine the powers back
to the Governor for his cxercise. So,
there is no question of infirmity in the
action taken.

Sir, Mr. D. D. Desai painted such a
gloomv picture as if nothing has been
done cither during the President’s rule or
during the regime of the Chief Minister,
Mr. Ghanshyam Oza, The per capita
income of Gujarat—if you leave out
Punjab and Haryana which is 940 and
810—is similar to that of Maharashtra
and is better than any other State In
India. It is 666 for Gujarat against 686
for Maharashtra, To say, therefore, that
Gujarat was completely neglected and
its economic position is worse than other
States is not a fair statement.
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Then I take up the outlay and the ex-
penditure figures. Mr. Ganesh gave the
outlay figures for the Fifth Five Year
Plan. I am referring to what action
had been taken joining the Fourth Five
Year Plan. This is the way to judge how
much work has been done. In 1969-70
the outlay was Rs. 75 crores and the ex-
penditure was Rs. 81 crores. In 1970-
71 the outlay was Rs. 86 crores and the
expenditure was Rs. 90 crores. In 1971-
72 the outlay was Rs. 935 crores and the
expendifure was Rs. 100 crores. In
1972-73 the outlay was Rs. 108 crores
and the expenditure was Rs. 13584
crores.

This was the period when the new Chief
Minister Mr. Ghanshyamlal Oza had
taken over., In 1973-74, the approved
outlay was Rs. 122 crores and the ex-
penditure was Rs. 139 crores. The above
covers the period under both the Presi-
dent’s rule and the Chief Ministers’ rule.
What I want to submit for the understand-
ing and appreciation of the House is that
due to the leadership provided during
President’s rule and later by the Chief
Minister also. the standard of functioning
of the officers was maintained and the
general trend of progress and development
was not impeded, despite diverse develop-
ments and changes that (ook place in
Gujarat.

SHRI P. M. MEHTA: But now there
is complete administrative chaos in the
State of Gujarat. Administrative condi-
tions are chaotic. Let him take note of
that,

SHRTI UMA SHANKAR DIKSHIT:
Wish is the father of the thought some-
times. I caonot say why he should make
such a statement when I have given in-
controvertible facts.

SHRI K. S. CHAVDA: The Fifth Five
Year Plan for Gujarat in urealistic.

SHRI P. M. MEHTA: The Chief Sec-
retary was removed overnight and he has
not aattended to that issue till now.
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PROF. MADHU DANDAVATE
(Rajapur): Again, wish is the father of
thought.

MR, DEPUTY-SPEAKER: Where does
speech stand?

SHRI UMA SHANKAR DIKSHIT: I
just want to give a few more figures. I
know that most of the hon. Members
would like this debate to end and so 1
would not take up much time. I shall
now take up irrigation and relief works
under other heads, in order to show how
relief work was done and what measure
of relief work was attained. In 1972-73,
in regard to minor irrigation, the ex-
penditure was Rs. 5.78 crores, and from
1st April, 1973 to 30th September, 1973,
in six months, it was Rs. 13.27 crores. So,
it had more than doubled as compared to
the previous year, in just six months.

Then, take soil conscrvation, It was
Rs. 220 crores before, but in the said
six months, the expenditure rose to

Rs. 4.42 crores.  Similarly, on roads, it
was Rs. 5.65 crores in 1972-73 and this
became Rs. 10,62,93,000 in six months
from 1st April, 1973 ‘o 30th September,
1973.

SHRI PILOO MODY:
lated awakening?

Is this a be-

SHRI UMA SHANKAR DIKSHIT:
This is a piece of information to awaken
the minds and conscences of some of our

friends here who have not studied the
facts of the case.
PROF. MADHU DANDAVATE:

Frozen conscience.

SHRTI UMA SHANKAR DIKSHIT:
Then, it was said that power had been
neglected. The power position in the

country is poor. Therz is no denying
the fact, but here it is a question of
whether progress has been made in

Gujarat in the direction of its develop-

ment or not,

SHRI K. S. CHAVDA: Let him say
something regarding the Narmada.
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SHRI UMA SHANKAR DIKSHIT:
At the beginning of the Fourth Plan,
the installed capacity was 618 M.W.; the
target for the Fourth Plan was 1064 M.W,
and the achievement at the end of the
Fourth Plan was 1142 M.W,

SHRI K. S. CHAVDA: That is only
installed capacity. It is not utilised
capacity.

SHRI UMA SHANKAR DIKSHIT:
That is another matter, If he wants, 1

can give that information also. If he
laughs at himself, T cannot help it. As
regards villages electrified, the number

was 3048 at the beginning of the Fourth
Plan, and the target for the Fourth Plan
was over 5000 and the actual achieve-
ment was 5687,

pumping sets energised, the
of the Fourth

As regards
position at the beginning
Plan was 38735.. ..

SHRI K. S. CHAVDA: On a point of
order. ...

SHRTI UMA SHANKAR DIKSHIT:
There is no point of order.

SHRI K. S. CHAVDA: 1 shall formu-
late the point of order when the Chair
allows me to do so. I have got a docu-
ment here entitled Gujarat at a glance,
which is a Government of Gujarat publi-
cation. There it has been mentioned at
page 4 that the installed generation capa-
city (M.W.) was 862.

SOME HON, MEMBERS: Which year?

SHRI K. S. CHAVDA: 1970-71. I am
SOrry,
SHRI UMA SHANKAR DIKSHIT:

This is the point of order! Whatever the
point of order, I do not want to bore the
House with unnecessary figures. But 1
will give a few figures. At the beginning
of the Fourth Plan, the number of pump-
ing sets energised—Shri Patel will be
glad to know—was 37,735 but at the end
of the Fourth Plan it is 1,40,651. These
are figures which show that the achieve-
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ment has not been mean, within the limi-
tations of the plan and resources and
other disturbing factors, the Gujarat
Government  under various leaderships
has worked very well. I think it deserves
some appreciation on the part of this
House.

I will conclude by requesting the House
to pass this Bill unanimously.

SHRI H, M. PATEL (Dhandhuka):
The Home Minister said that we all have
learnt a lesson from Gujarat and that one
important lesson that he has learnt is that
increased production is the only way in
which these problems could be solved.
But he did not spell oer what concrete
measures he is taking or is contemplatirg
to take. Everybody says that increasing
production is the only way in which we
can find an answer to the price rise, but
what are the concrete steps decided upon
which will rapidly result in hringing down
prices?

SHRI UMA SHANKAR DIKSHIT:
It is a very good suggestion. When
a member like Shri H. M. Patel asks a
question. T do not want to keep quiet, He
has put a question which has a largce
scope and dimension. The present ques-
tion relates to Gujarat only. If we are
thinking of production cenerally in the
country, price rise and removal of short-
ages, it will have to be a large package
of measures taken. So far us Gujarat is
concerned. T did give one-indication as
to how the unemployment question could
be solved in a better way if we take a
view more akin to the g2nous and nature
of the people of Gujarat. But more than
that T am not in a position to say. Itisa
much wider question and ihe General
Budget does really give an opportunity for
all such matters to be discussed.

SHRI H. M. PATEL:
to point out....

I just wish only

MR. DEPUTY-SPEAKER: This be-
comes a dialogue,

SHRI
matter.

PILOO MODY: Does not
Let it be; otherwise, it is so dull.
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SHRI H. M. PATEL:
stand that this particular
with regard to Gujarat, but the question
of price is something that affects the
entire country. Whatever is done in one
part affects the other, So far as the pro-
duction increase is concerned, it is a
problem for the country as a whole, and
when I see certain decisions taken which
can only result in price increase on an
overall basis, for instance, what has
appecred in today's papers that the price
of naphtha and certain other oil....

I fully under-
discussion is

MR. DEPUTY-SPEAKER: How do
you connect it with Gujarat?

SHRI H. M. PATEL: 1 am referring to
production increase, I want to point out
to the Home Minister that if this question
of production increasz is to be taken
seriously, it is an all-embracing thing.
It is not a question merely of increasing
production if at the same time you take
steps which must result in very consider-
able increase in prices. The prices of
these things had been raised five or six
times over the existing prices.

MR. DEPUTY-SPEAKER: This is a
larger question affecting the whole coun-
try.

SHRI H. M., PATEL: Is it not an
opportune moment for me to emphasise
and bring to the notice of the Home
Minister, since he is in a  receptive
mood. ...

SYRI PILOO MODY:
that idea?

MR. DEPUTY-SPEAKER: If he 1s re-
ceptive, there should be another occasion

What gave you

SHRI H. M. PATEL: All right.

MR. DEPUTY-SPEAKER:
text of what has happened
ard of the situation

In the con-
in Gujarat
that prevails even

Leg. (Del. of Powers) Bill,

now, I think it was rather unrealistic
for me to try to put the debate on the
rails as required by the subject under dis-
cussion.

Many things have been said and they
are all on record, But I do not know how
far certain things that have been said here
are going to help in the cause of pro-
gress, normalcy and peace. Today's papers
carry reports of a split in the student
movement and a section of students has
started a hunger-strike before the office
of the Samiti, and 1 do not know whether
the hands of those studen's who are try-
ing to help bring normalcy and peace
would be strengthened by certain things
we have said,

Now, the question is:

“That the Bill to confer on the Presi-
dent the power of the Legislature of the
State of Gujarat to make Jaws, as
passed by Rajya Sabha, be taken into
consideration.”

The motion was adopted.

MR. DEPUTY-SPEAKER: We tuke up
the clause-by-clause consideration. The
question is:

“That Clauses 2 and 3, Clause I, the

Enacting Formula and the Title stand=—"

part of the Bill.”
The motion was adopted.
Clauses 2 and 3, Clause 1, the Enacting

Formula and the Title were added to the
Bill.

SHRI UMA SHANKAR DIKSHIT: 1}
beg to move:

“That the Bill be passed.”
MR. DEPUTY-SPEAKER: The ques-
tion is:

“That the Bill be passed.”

The motion was adopted.



